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1 0.a. no. 350.144.2018 with m.a. 350.707.2018 & ors.

CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH, KOLKATA

Date of order: 8.1.2019

Present : Hon'ble Ms. Bidisha Banerjee, Judicial Member
No. O.A. 350/1444/2018 Prakash Kumar Singh,
M.A. 350/707/2018 S/o late Jaswant-Kumar Singh of
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No. O.A. 350/1447/2018 NibaramMISt'F‘i, L

M.A. 350/710/2018 ‘”wS/oKI?Lb 1anaj! JGVMIStru of
' Village — Haidarpur,
Post Office : Dahapara,
P.S. and District - Murshidabad,
Pin—742 1104.

NO 0 A.350/1448/2018 Ranjit Murari,
" M.A. 350/711/2018 S/o late Ganga Murari of
Village - Chandpur,
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Post Office : Khoshbagh,
3 P.S. — Murshidabad,

. ' E ' District — Murshidabad,

' ’ ’ Pin—742 149.

No. 0.A. 350/1449/2018 Subrata Mondal,
M.A. 350/712/2018 S/o Madan Mohan Mondal of
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"2 «The Chtef Post MasterfGeneraI
" West Bengal Jbgajog Bhavan,
C.R. Avenue,

Kolkata — 700 012.

3. The Superintendent of Post Offices,
Murshidabad Sub-Division,
P.O. & P.S. Berhampore,
District - Murshidabad,.



- For the Respondents
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Pin — 742 101.

4. Assistant Superintendent of Post Offices,
Murshidabad Central Sub-Division,
P.0. & P.S. Berhampore,
District — Murshidabad,
Pin - 742 101.

5. Sub-Dms:onaI Inspector (Postal),
.Azrmgaanub-Dmsaon, -
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Since all the O.A.s are identical in nature they are a‘nalogously taken up

for disposal by this common order. -
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2. Heard Mr. N. Roy, Ld. Counse! for the applicant. None éppears for/ the
respondents despite notice. Affidavit of service is taken on record.

3. it transpires from the pleadings ae well as the Annexures to the O.A.
that on 8.1.2016 the applicants were terminated from service vide an order
dated 8.1.2016.

4. Subsequently, on 2542017 notlf cation was 1ssued for ﬂlhng up the
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agamst the termmatlon as. well as the fresh notlf catlon He “also subn':lts that
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vacanCIes pursuantfto the notlflcatnon dated 25 4*2017 have not been filled up
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8. Therefore m*.the mterest of justice, the apphcant 1S7 perrmtted to prefer
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representations to the authontyaboth .against=the’ termmatlon order as well as
the notification within two weeks from the date of receipt of a copy of this order
‘which, in the event it is preferred, shall be disposed by the Senior
Superintendent of Post Office being respondent No. 3 or any other competent

authority within a period of four weeks thereafter. Till such time posts,
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‘pursuant to the notification dated 25.4.2017, if not filled up, shall not be filled

-f

up.

9. The O.A.s & M.A.s are disposed of accordingly. No costs.

1.

_ - (Bidisha Bafierjee)
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